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Introduction of degree course at ITHT, Bargarh

*285. SHRIMATI SAROIINI HEMBRAM: Will the Minister of TEXTILES be
pleased to state:

{a) whether Government has any proposal to introduce a degree course on
Handloom Technology in the Indian Institute of Handloom Technology (ITHT), Bargarh
in Qdisha, if so, the details thereof; and

{b) 1if not, the reasons therefor and which are the ITHTs where the degree course
on Handloom Technology has been introduced?

THE MINISTER OF TEXTILES (SHRIMATT SMRITI ZUBIN IRANI): (a) As on
date, there is no proposal under the consideration of the Government for introduction
of degree course in Handloom and Textile Technology at Indian Institute of Handloom
Technology (ITHT), Bargarh, Odisha.

(b) The infrastructural facilities at ITHT, Bargarh have been developed in
accordance with All India Council for Technical Education (AICTE) norms for
conduct of diploma course and are nadequate for introduction of degree course at
[IHT, Bargarh. B.Tech in Handloom and Textile Technology has been introduced at
IIHT, Salem from the academic session 2015-16.

WRITTEN ANSWERS TO UNSTARRED QUESTIONS
Settlement of claims by insurance companies

2881, SHRI KIRANMAY NANDA: Will the Minister of AGRICULTURE AND
FARMERS WELFARE be pleased to state:

{a) whether it is a fact that a large amount of funds are being paid as premium

to crop insurance companies, whereas they have hardly settled any claims so far;

{b) 1if so, the details thereof, alongwith number of insurance cases and amount

of premium paid to companies during last two years, State-wise;
{c) the number of claims submitted for settlement with claimed amount;

{d) the number of cases settled and actual amount paid so far to farmers,

State-wise; and

{e) whether it is also a fact that this scheme has broadly benefited the companies

rather than the farmers?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE (SHRI PARSHOTTAM RUPALA): (a) to (e) No, Sir. Premium
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to the insurance companies under crop insurance schemes is paid for coverage against
non-preventable natural risks to crops, whereas claims under the scheme are dependent
on the actual occurrence of the risk. The past experience of implementing crop
insurance schemes on actuarial basis shows that payout depends on the quantum of
crop loss which could be high in bad years whereas in good monsoon year, claims
are bound to be on the lower side. As an insurance principle, insurance companies
could make savings in a good year which 1s utilised for payouts in bad seasons.
For instance, of the two consecutive drought vears ie. 2014 and 2015, a total of
T 3548.22 crore was collected as gross premium in 2014 and the total claims payout
was T 3562.46 crore (100.40% of gross premium collected) Similarly in 2015
T 3076.92 crore were collected as premium and total claim payout was ¥ 411540
crore {133.75% of gross premium collected). In 2016-17, which was a good monsoon
year, against the gross premium of ¥ 22236 crore, total claims have been estimated
at about ¥ 15188 crore (68%), of which, claims of T 9188.18 crore have been
approved and claims of ¥ 6576.83 crore have already been settled/paid by Insurance
companies. These payouts pertains mostly to Khanf 2016 and for Rab 2016 also
the claims settlement has been initiated.

As the crop insurance schemes are being implemented on area approach basis,
farmers do not need to lodge the claims individually, except in case of localised
calamities viz. hailstorm, landslide and inundation and in case of post harvest losses

due to unseasonal rains etc.

State-wise details of gross premium, claims reported and claims paid/settled under

various crop insurance schemes during last two years are given in the Statement.
Statement

State-wise details of gross premium, claims reported, claims paid and number of
fuvrmers benefitied during last three years under various crop insurance

schemes combined

(¥ in lakhs)
Sl State/UT Gross Claims Claims No. of
No. Premium Reported Paid Farmers
benefitted
1 2 3 4 5 6
Year 2014-15
1. Andaman and 16.28 5.86 5.86 184

Nicobar Islands

2. Andhra Pradesh 17084.62 7854.15 6846.18 115390
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1 2 3 4 5 6
3. Assam 1024.74 1340.25 560.09 22203
4. Bihar S58097.01  112472.86 88195.13 2500014
5. Chhattisgarh 3403921 18502.44 1850244  596577.00
6.  Goa 0.65 0.00 0.00 0
7. Gujarat 18000.90 5042415 50409 48 191722
8  Haryana 3.41 0.79 0.79 7
9. Himachal Pradesh 4030.36 329378 3285.89 89448
10, Jammu and Kashmir 46.13 54.18 2393 1364
11, Jharkhand 5191.89 2912.52 2912.46 166037
12.  Karnataka 32083.46 22263.69 2226225 444079
13. Kerala 1146.58 719.96 71556 24315
14. Madhya Pradesh 52836.47 74150.64 74150.64 798850
15. Maharashtra 49864.03 22282176  222581.70 54660006
16.  Manipur 43.02 185.13 185.13 3472
17. Meghalaya 24.09 16.28 0.00 833
18.  Mizoram 0.00 0.00 0.00 0
19, Odisha 14348.34 26331.23 26331.23 186255
20.  Puducherry 13.22 1.76 0.00 72
21.  Rajasthan 104931.14 11908568  119084.58 6668478
22, Sikkim 0.50 0.00 0.00 0
23, Tamil Nadu 7912.26 359958 3599.58 45823
24.  Telangana 19413.28 16907.77 8736.12 2143006
25, Tripura 1.63 (0.00 0.00 0
26.  Uttar Pradesh 42372.90 78079.99 77953.13 1175288
27, Uttarakhand 163529 4164.41 4164.41 52133
28.  West Bengal 30470.48 17836.36 1231545 299918
Totar 494631.90 78302524 74282205 19062779
Year 2015-16
1. Andaman and 20.08 1.19 0.00 153

Nicobar Islands

2. Andhra Pradesh 64407.75 31453.82 22878.59 415588
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1 2 3 4 5 6
3. Assam 1640.81 552.18 201.54 24425
4. Bihar 23798.53 97332.12 18039.81 1123440
5. Chhattisgarh 8206.09 69863.15 69863.15  677382.00
6. Goa 1.29 14.49 14.49 82
7. Gujarat 2048227 17961254  179612.54 363027
8. Haryana 0.00 0.00 0.00 0
9. Himachal Pradesh 4328.29 3718.86 2110.65 92096
10.  Jammu and Kashmir 0.00 0.00 0.00 0
11, Tharkhand 2376.92 22572.88 2125326 394593
12.  Karnataka 9539.09 87881.27 8772797 876286
13.  Kerala 1468.42 1411.35 1307.81 35765
14. Madhya Pradesh 6549958 430089.02  473466.22 2451643
15.  Maharashtra 81619.24  552631.81  552631.81 10623771
6. Manipur 112.65 269.70 269.70 7514
17.  Meghalaya 11.53 0.00 0.00 0
13,  Mizoram 0.00 0.00 0.00 0
19.  Odisha 19051.78  178264.07  178264.07 1175138
20.  Puducherry 1791 0.00 0.00 0
21.  Rajasthan 101242.85 17871337 14719581 7749694
22, Sikkim 341 0.00 0.00 0
23, Tamil Nadu 13361.01 51015.56 4284693 337773
24.  Telangana 23415.56 10397.02 6736.53 162033
25, Tripura 7.77 0.24 0.00 18
26, Uttar Pradesh 9091520 14435697  143643.60 2168369
27, Uttarakhand 1938.10 1800.73 1799.93 41616
28.  West Bengal 29158.73 25307.91 8.77 445698
Torar 562624.88 211726024 1949873.18 29166109
Year 2016-17
1. Andaman and 1.62 0.00 0.00 0

Nicobar Islands

2. Andhra Pradesh 88114.74 64969.78 57272.64 787671
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1 2 3 4 5 6
3. Assam 864.63 501.69 501.69 23370
4. Bihar 142398.50 22307.74 0.00 182545
5. Chhattisgarh 3273549 1498231 13851.26 121483
6. Goa 7.39 2.68 2.68 111
7. Gujarat 23604535 32459.68 16170.44 125753
8.  Haryana 36017.04 23963.76 22058.02 150181
9. Himachal Pradesh 7116.69 804.62 232.82 27410
10, Jammu and Kashmir 0.00 0.00 0.00 0
11. Jharkhand 27152.56 2509.60 7.54 56513
12.  Karnataka 153441.39 84069.20 72609.52 490077
13, Kerala 3256.05 1690.41 1588.66 20329
14.  Madhya Pradesh 40726033  149086.71 9990.24 510747
15.  Maharashtra 476671.39 20581999 20775020 2776279
16.  Manipur 35926 19591 12725 8358
17.  Meghalaya 4.05 0.00 0.00 0
18.  Mizoram 0.00 0.00 0.00 0
19.  Odisha 53853.30 42301.39 4004323 157939
20.  Puducherry 277.82 0.00 0.00 0
21.  Rajasthan 24902453 3984733 33400.11 560527
22, Sikkim 9.96 0.00 0.00 0
23, Tamil Nadu 10059976 164784.00 13740575 444701
24, Telangana 31136.01 12872.00 0.00 136728
25, Tripura 32.10 8.34 8.34 502
26.  Uttar Pradesh 100975.45 43856.57 43380.57 895857
27.  Uttarakhand 4158.40 1720.47 1281.96 54755
28.  West Bengal 72112.60 10064.03 0.93 234483
ToraL 2223626.42 91881822 65768385 7766319

Deep sea fishing in Tamil Nadu

2882. DR. V. MAITREYAN: Will the Minister of AGRICULTURE AND
FARMERS WELFARE be pleased to state:

{a) whether Government has any plans to provide financial and logistic support
for welfare of fishermen in the country;



